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Welfare Programme during the Eighth Five
Year Plan is laid on the table of the House
(Anncxure-Il) [Sec Appendix 184, Annexure
No. 73]
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Revamping of N-II plant of Namrup Unit of
H.F.C.

*359. SHRI DRUPAD BORGO-HAIN: Will
the  Minister of CHEMICALS AND
FERTILIZERS be pleased to state:

(a) whether Government have any plan to
revamp N-II plant of Namrup Unit of H.F.C. with
an investment of Rs. 350 crores, bifurcate Namrup
Unit from H.F.C. and form a new independent
company with its Head Office at Namrup, and
revise the pay scale for the employees of Namrup
Unit which is long overdue; and

(b) if so, the details regarding the selling price
of urea produced by Rashtriya Chemicals and
Fertilizers, Trombay, National Fertilizers and
Chemicals Ltd., and H.F.C. Units separately and
the subsidy given to them and the reasons of
discrimination in giving the subsidy?



